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LOX: SABRA 

Thuridall, March 28, 19681Chaitra 8, 
1890 (Saka) 

The Lok Sabha met at Eleven of 
thp. Clock. 

(MR. SPEAKER in the Chair). 

ORAL ANSWERS TO QUESTIONS 
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SHRI ANNASAHIB SHINDE: with 

due respect ttl the swamiji. 

.n ~ ~  ~ ~ii  
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MR. SPEAKER: You can speak in 
English. 

SHRI ANNASAHIB SHINDE: With 
due respect to the Swamiji, I submit 
that the representatives of the Sarvl).-
daliya Go Rakshak Mahabhiyan Com-
mittee are represented on the com-
mittee and Justice Sarkar, an eminent 
jurist, is the Charman. Government 
wanted the report to be submitted 
within six months, but the committee 
took sometime to finalise the list {Jf 
witnesses. The witnesses then want-
ed some time to submit their memo-
rand-wo. The committee therefore, 
requested for extension ~  time. The 
committee h'as so fa,r held 8 or 9 meet· 
ings and they are very seriou5ly ton-
sidering the matter. I do not think we 
should in any way doubt the bona 
fides of the committee as such. 
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SHRI ANNASAHIB SHINDE: Gov-
ernment desires that the committee 
should .submit its report at least with-
in the time which has been extended. 
Government would give hi·ghest con-
sidJeratiion to the recommendation. of 
the con,rnittee. 
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SHRI ANNASAHIB SHINDE: Y;e 
cannot restrict anybody from expres-
sing his opinions freely. In faot, the 
very terms of reference say that all 
the asPects of cow protection ~  to 
be examined. When experts ~o  can 
Gov€'rnmcnt give directions to them 
to spE'ak in a particular wuy? We urI.' 
not sending any representative on 
behalf of the Government. They are 
doing it in their OWn individual cn!Ja-
city. 
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SHRI ANNA SAHIB SHINDE: The 
terms of reference art' verT clear, 
viz.' 

"The committee will go into the 
question of cow protectiOn. in the 
light of all proposals of the Sar-
1)adaliya Go Rakshak Mahabhiyan 
Samiti and others on the subject, 
including one for a total ban on 
the slaughter of the cow and its 
progeny, and havilIlg ODnSidered 
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the matter in all its aspects-cons-
titutional, lega:, economic and 
other relevant aspects-recom-
mend to Government .... " etc. 

~  ~  ~  ~  ;rfr l'ff,Tc;I[ 
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SHRI ANNA SAHIB SHINDl::: III 
fact, even when he ""as Chief Minis-
ter he expressed his deisre that he 
should be: represented not by himself 
but through somebody else. }Ie actu, 
ally nominated Shri Vikal on his be-
half and we said, we have .10 obje1:-
tion. Now the situation has changed, 
becausoe there is no GovernmLnt in 
UP. The origirral basis was I,hat tWll 
States where there is a complete ban 
On cow slaughter should be represent-
ed on this committee and two t t ~ 

where there is no ban also :;honld be 
represented on this committee, Gove-
rnment will be prepared to <ll'cept 
either any suggestion of the committe!' 
in this regard or to accept anybody 
from th'at State. We have n.:> objec-
tion. 

SHRI A. B. VAJPAYEE: Let Mr. 
Vikal continue. 

SHRI ANNASAHIB SHINDE: We 
have no objection if the State Govern-
ment agrees. 

~~  ~ ~  9;fif "3''1' 
t~ ~ ;;rn:<:rm-: ~ ~  

: flflf.'i 

SHRI ANNASAHIB SHINDE: I did 
Jlot !lay thiLt. Because fonner UP 
Government bas ceased to exi8t, now 
uturally ~ il nobody at.tendinl 

~  
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SHRI ANNAsAHIB SHINDE: r do 
not think this arises out of this ques-
tion. 

MR. SpEAKER: Next question. 

AN HON. MEMBER: Only 5 minu-
tes for the COW? 

MIt. SPEAKER: You want protec-
tiOn for the cow, not ti·me. 

Rehabilitation of Repatriates froaa 
Ceylon and Burma 

+ 
*899. SHRI NANJA GOWDEH: 

SHRI R. BARUA: 

Will the Minister of LABOUR AND 
REHABILITATION be pleased to 
state: 

(a) whether it is a fact the 'IrIad-
ras Government have submitted a 
scheme costing Rs, 3.75 crores and 
spread over It period of 15 1e&r1l tor 
the rehabilitation of the repatriates 
from Ceylon and BU!MIla; 

(b) whether it is also a fact lha t 
1,500 hectares 01 IImd in NUgil'i, to 
be brouIht I111der tea plGlatWn, hli!l' 
been alloUed tor tbe ~  




